)

=

L

.

4

o IR R
=~ 777 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCHSHYDER ABAD

W o MA,NO,258/2001
£l ‘. IN- - N
{ MA,NO.62/2001
N
DA.NB.B79/1999

Betusen Date:2-4=-2001

The Chief Secretary

General Administratidn Dept s
A.P.Secrgtariat,Hyderabad o'ssApplicant

And

<. 1e Sri RsVenkatesswara Rao, I.F.S
2+ The Secretary,Environmant and Forests:
- . Paryavaran Bhavan.CG0 Complaxlodhi Rd
. New Dealhi. d ‘
3. The Secretary,UPSC,Dholpur House

. ghafjahan Road,New Delhiw: B
e seefl BSandBntSI
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so'eMr YV,Anil Kumar$pl.Counsel
- fPor Govt of A.P,
«sosr N,Rama Mohan Rao

Mr V.Rajesshwararao,AddlCGSC

‘ C‘EEC-'ounq‘el'Nfbr the Applicant

Counsel far the Respondents:

CORAM:
THE HON'BLE MR BS. JAI PARAMESHWAR: MEMBER s (JUDL)
>~ THE HON'BLE MR M.V, NATARAJAN $ MEMBER: (ADMN)
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THE TRIBUNAL MADE THE FOLLOWING CROER
L .

The 1darned counsel for Stats of A.P has Piled this
application"praying for extension of times to _pass final order
on the remaining cases against the applicant,

When the MA came up for hgating the counsel submitted
that he is withdrawing the same, permission granted.

L

“NTTATA RAO) B

Deputy Registrar (Judl)

MA is disposed of as withdraun.



